2n Written Answers

(a) whether the 20 point economic
programmeisbeing reviewedfromtime totime;

(b)if so, whenwas the last review made;

(c)theperformanceof differentstatesinthe -

implementation of 20 point programme during
the lastthree years; and

(d) the details thereof?

THE MlNISTéR OF STATEOF THEMIN-

ISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI GIRIDHAR
GOMANGO) (a): Yes, Sir, on Monthly and Half
Yearly Basis.

(b): The latest Monthly Review has been
rhade forthe month of February, 1993. The latest
Half Yearty Review has been made forthe half
yearending September, 1992.

(c) and (d): The requisite information is
placedinthe Library See No.LT 4066/93

Norms for identification of
BeneficiariesUnder IRDP

7829. KUMAR!I PUSHPA DEVI SINGH:
Wilithe PRIME MINISTER be pleasedtostate:

(a) whetherthe Integrated Rural Develop-
ment Program me (IRDP) is stillin force;

(b) it so, the norms fixed for the identifica-
tion of beneficiaries for IRDP;

(c) how tfar those norms have been ob-
servedin the state of Madhya Pradesh; and

VAISAKHA 15, 1915 (SAKA)

Written Answers 278

(d)if so, the number of people benefited in
thatstate duringthe lastthree years under IRDP
with details thereof?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL DEVELOPMENT)
(SHRIIH. PATEL) (a): Yes, sir. =

(b): Under Integrated Rural Development
Program (IRDP), beneficiaries are identified on
the basis of annual family income. The target
group under IRDP consists of smalland mar-
ginalfarmes, agricultural laboiurers and rural
artisans etc. Whose annualtamily incomeis
below the cutoffline of Rs. 8500/-. Evenamong
them, families with an aninualincome below Rs.
6000/- are assisted first. Inorderto ensure that
familes belongingtothe Scheduled Castes and
Scheduled Tribes are property attendedto under
the program, it has been provided that at least
50% of the assisted families should be drawn
fromthese groups. Further, in orderto ensure
proper share of development plans towomen. it
has been laid down that at least 40% of those
assisted shouidbe women. 3% of the benefits
are earmarked for physically handicapped.
Freed bondedlabourers are given onover-riding

(c): Percentage of coverage of Scheduled
Castes and Scheduled Tribes has been fulfilled
whereas target for coverage of women and
physically handicapped was not achieved in
1991-92and 1992-93.

(d): The number of people benefited in
Madhya Pradesh during the last three years
under Integrated Rural Development Program
(IRDP)is givenbelow:-

Year Target Achievement achievernent
(kakh families) (lakh families)

199091 2 345 149 ’

1991-32 220 295 134

1992-93 183 1.58 86

(provisional)






